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THE DEPARTMENT OF PARUAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) :tio (c). Information is be-
ing collected and \\<ill be placed on 
the table of the House. 

Indian in Foreign Jail 

829. SHRI MOHAMMAD ASRAR 
AHMAD: Will the Minister of EX-
Ti::RN. L AFFAIRS be pleased 1xl 
state: 

(a the number of Indians in dift'erent 
jail of foreign countrie as on 31 ugu t, 
l 982 ( country-wi e); 

(b) since when they are in these jail ; 
and 

( c) teps taken by the Government to 
secure the relea e of Indians detained in 
foreign jails and to ensure protection of 
the interest of the Indian community in 
those cou?tries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI A. A. RAHIM): (a) to (c). In-

formation is not available with the Go ern-
ment and i being collected from all 
Missions abroad. It will be laid on 
the table ·of the House as soon as 
possible. 

Proposed visit of Indian devotional 
·ngers tQ South Africa 

830. SHRI RAJESH KUMAR 
SINGH: 

KUMARI PUSHPA DEVI 
SINGJ:l: 

SHRI GHUFRAN AZAM: 
SHRI BHOGENDRA JHA: 
SHRI VIJA Y KUMAR 

YADAV: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) wh thcr a party of Indian devo-
tional singers has recently planned to 
visit South Africa to give th ir per-
formance there ; 

(b) whether Government h \ 
a ban on cultural exchanges 
South Africa; and · 

J:'ll t 
with 

(c) whether prior permission of th 
Government was sought in this con_ 
nection and 1f so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFF AIBS 
~ SHRI A. A. RAHIM) : (a) Yes, Sir. 

(b) Yes, Sir. Government has con-
sistently followed a policy of ~;oycott 

of South Africa due to its policy of 
apartheid. Government has, however, 
h aving regard to cultural and religious 
requiremen ls of the large community 
in South Africa of Indian origin, made 
exceptions on individual merit, and 
allowed Indian nationals concerned 
with Indian culture and religion to 
visit South Africa at the invitation of. 
~uitural and religious organizations 
belonging to persons of Indian origin. 

(c) Government's permission to visit 
South Africa was given in respect of 
Mr. Pithukuli Murugadas, a devotion-
lll singer and four others of his I-arty 
for _a limited period and for religious 
pu·rposes. only. 

teps to liquidate quacks from the 
country 

831. SURI RAJESH KUMAR SiNGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether it is a fact that those 
who practice t he indigenous or native 
systems of medicines prescribe aJ1opa-
thic medicines indiscriminately with_ 
out any knowledge of that system and 
t he Indian Medical Association has 
passed a resolution against such prac-
tices and urg d th Government to put 
an end to it; 

(b) if so, what is the reaction of 
Government towards Jiquidarting the 
quad{.s from the country in general 
and Delhi in particular; and 

(c) whether a list of such practi-
tioners will be laid on the Table of 
the House? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b). There are 




